IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI
PRINCIPAL BENCH

ITEM No. 155
(IB)-S32(PB)/2017

IN THE MATTER OF:

Punjab National Bank ....  Applicant/petitioner
Vs.
Haridwar Iron & Ispat Rolling Ltd. ....  Respondent

Order under Section 7 of Insolvency & Bankruptcy Code, 2016 (Liq.)

Order delivered on 02.01.2020

Coram:
CHIEF JUSTICE (RTD.) M. M. KUMAR
HON’BLE PRESIDENT

SH. S. K. MOHAPATRA
HON’BLE MEMBER (TECHNICAL)

PRESENT:

For the respondent Mr. Kanish Khetan, Adv. for liquidator.
Ms. Priya Puri, Mr. Yati Sharma, Advs. for R-
29(I0CL)
ORDER

CA-297(PB)/2019

Except non applicant-respondent No. 29 no one else has
appeared despite publication of notice as per the affidavit filed. The
other respondents are proceeded exparte.

List for arguments on 22.01.2020.
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